SPECIAL BENCH (For Bench-l)

NATIONAL COMPANY LAW TRIBUNAL A
KOLKATA BENCH 7
KOLKATA

CCP(IB)No.1173/KB/2019
ILA(IB)No.207/KB/2020

CORAM: 1. Hon'ble Member, Shri M.B. Gosavi (J)
2. Hon'ble Member, Shri Harish Chander Suri, (T)
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Ld. IRP/RP appears. Ld. Counsel for the sole Financial Creditor appears.
Ld. Counsel for the Corporate Debtor appears.
It is submitted that the sole Financial Creditor has died. His heir has filed

an application for withdrawal to the CoC u/s. 12A of the Code, since the matter
was settled between the parties. RP is present. He has received his fees and

costs.



Since the matter is settled CP stands disposed of. IA is also disposed of
accordingly.
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